12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 01
DIVISION BENCH- 1
HON"BLE THE CHIEF JUSTICE

HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail .com

courtmaster253@gmail.com

PA-1140/2024 LISTED AT ITEM NO.07
.(C)-9848/2023 LISTED AT ITEM NO.02
.(C)-13218/2024 LISTED AT ITEM NO.09
.(C)-1699/2025 LISTED AT ITEM NO.11
.(C)-2838/2025 LISTED AT ITEM NO.06
.(C)-10348/2023 LISTED AT ITEM NO.34
.(C)-9848/2023 LISTED AT ITEM NO.02

NOTE:CM APPL.14975/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.14993/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.15007/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.15015/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.15019/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.15022/2025 SHALL BE TAKEN UP ALONGWITH
NOTE:CM APPL.15094/2025 SHALL BE TAKEN UP ALONGWITH

=E=====r
W U U U U T


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
mailto:Courtmasterdbone@gmail.com�
mailto:courtmaster253@gmail.com�

12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS _MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON?BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
46  FAO (COMM)-74/2025 RAHUL SAVARA BHARGAVI KANNAN
CM APPL. 15157/2025 V/s SHIVRAJ KRISHAN GUPTA & ANR.
CM APPL. 15158/2025
CM APPL. 15159/2025
OTHER DETAILS OF ADVOCATES:
BHARGAVI
KANNAN(BHARGAVIKANNAN.ADV@GMAIL.COM)(9438804836)(PETITIONER)
SHIV RAJ GUTPA (SHIVRAJGUTPA@VICTORCABLES.COM)(0)(RESPONDENT)
47  CM APPL. 14795/2025 IRINA TANKHA ADITYA GUHA, USHA MANN
In MAT.APP.(F.C.)-55/2025 V/s ANIRUDH N. TANKHA
OTHER DETAILS OF ADVOCATES:
48  MAT.APP.(F.C.)-103/2025 ANJALI BHARTI AND ANR. & ANR. VINOD KUMAR SRIVASTAVA
CM APPL. 15173/2025 V/s DIWAKAR BHARTI & ANR.
CM APPL. 15174/2025
CM APPL. 15175/2025
OTHER DETAILS OF ADVOCATES:
VINOD KUMAR SRIVASTAVA
(AMARYADAVBY@GMAIL.COM)(9891269053)(PETITIONER)
VINOD KUMAR SRIVASTAVA
(AMARYADAVBY@GMAIL.COM)(9891269053)(PETITIONER)
VINOD KUMAR SRIVASTAVA
(AMARYADAVBY@GMAIL.COM)(9891269053)(PETITIONER)
PHONENIX FIRM(PHONEXIXFIRM@GMAIL.COM)(0)(RESPONDENT)
PHOENIX LAW(PHOENIXLAWFRIM@GMAIL.COM)(0)(RESPONDENT)
DIWAKAR CEX(DIWAKARRCEX@GMAIL.COM)(0)(RESPONDENT)
49  MAT.APP.(F.C.)-104/2025 NISHTHA JAIN SEEMA SETH subject to office objection
CM APPL. 15215/2025 V/s ARPIT GOYAL & ORS.
CM APPL. 15216/2025
OTHER DETAILS OF ADVOCATES:
SEEMA
SETH(SEEMA.SETH.ADVOCATE@GMAIL.COM)(9810602729)(PETITIONER)
FKJLEGAL(FKJLEGAL@GMAIL.COM)(0)(RESPONDENT)
50 RFA(COMM)-147/2025 SATISH AGGARWAL MEGHA SAXENA
CM APPL. 15144/2025 V/s ANIL GUPTA AND ORS & ORS.
OTHER DETAILS OF ADVOCATES:
MEGHA SAXENA
(SAXSONSLAWCO@GMAIL.COM)(9654777505)(PETITIONER)
RAJESH SHARMA(ADVRAJ77 @GMAIL.COM)(0)(RESPONDENT)
RAJESH SHARMA (ADVRAJ77@GMAIL.COM)(0)(RESPONDENT)
51 W.P.(C)-3125/2025 JAIBIR SINGH NAGAR SAMARPIT CHAUHAN
CM APPL. 14796/2025 V/s CENTRAL DELHI COURT BAR
CM APPL. 14797/2025 ASSOCIATION AND ORS.

CM APPL. 14798/2025
OTHER DETAILS OF ADVOCATES:

FOR DIRECTIONS

52 W.P.(C)-3713/2019(Disposed off case) |ROUSE AVENUE BAR ASSOCIATION SANJAY KUMAR
WITH W.P.(C) 11975/2019 V/s THE BAR COUNCIL OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR()(9212731564)(PETITIONER)
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12.03.2025 SUPPLEMENTARY CAUSE LIST

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
53 MAT.APP.(F.C.)-105/2025 GAGAN DEEP SINGH ANANDI |SHAHZEB AHMED SUB TO OFFICE OBJ.
CM APPL. 15232/2025 V/s RASHMI DUTTA

CM APPL. 15233/2025

OTHER DETAILS OF ADVOCATES:
SHAHZEB AHMED
(OFFICE@ACECHAMBERS.IN)(9911150016)(PETITIONER)

NOTE:CM APPL.14979/2025 SHALL BE TAKEN UP ALONGWITH EFA(OS)(COMM)-14/2024 LISTED AT ITEM NO.08
NOTE:CM APPL.14977/2025 SHALL BE TAKEN UP ALONGWITH EFA(OS)(COMM)-15/2024 LISTED AT ITEM NO.09
NOTE:CM APPL.14965/2025 SHALL BE TAKEN UP ALONGWITH FAO(COMM)-218/2024 LISTED AT ITEM NO.10
NOTE:CM APPL.14967/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-100/2024 LISTED AT ITEM NO.02
NOTE:CM APPL.14968/2025 SHALL BE TAKEN UP ALONGWITH FAO(0S)-63/2023 LISTED AT ITEM NO.38
NOTE:CM APPL.14972/2025 SHALL BE TAKEN UP ALONGWITH RFA(COMM)-267/2024 LISTED AT ITEM NO.28
NOTE:CM APPL.15039/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10158/2017 LISTED AT ITEM NO.41
NOTE:CM APPL.15115-16/2025 SHALL BE TAKEN UP ALONGWITH FAO(0S)-175/2018 LISTED AT ITEM NO.11
NOTE:CM APPL.15123/2025 SHALL BE TAKEN UP ALONGWITH MAT.APP.(F.C)-362/2024 LISTED AT ITEM NO.24



12.03.2025

COURT NO. 38

SUPPLEMENTARY CAUSE LIST

DIVISION BENCH-111
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM
NUMBER

CASE NUMBER

FRESH MATTERS & APPLICATIONS

88

89

FAO (COMM)-72/2025
CM APPL. 15142/2025
CM APPL. 15143/2025

RFA(COMM)-149/2025
CM APPL. 15155/2025
CM APPL. 15156/2025

PARTY NAME ADVOCATE NAME OTHER INFORMATION

ROBAB KHAN AKANKSHA SISODIA
V/s ANIL KUMAR SRIVASTAVA AND ORS

OTHER DETAILS OF ADVOCATES:

AKANKSHA SISODIA
(ADVOCATEAKANKSHASISODIA@GMAIL.COM)(9717321989)(PETITIONER)
ANIL(ANIL676@HOTMAIL.COM)(0)(RESPONDENT)

UMBRELLA FECILITY
METRO(UMBRELLAFECILITYMETRO@GMAIL.COM)(0)(RESPONDENT)

M/S ATHLESIS EOK (PARTNERSHIP RAHUL KUMAR subject to office objection
FIRM) & ANR.
V/s MANU SAWHNEY & ANR.

OTHER DETAILS OF ADVOCATES:

RAHUL KUMAR
(OFFICE@RKLAWCHAMBERS.COM)(9899909287)(PETITIONER)

SAMEER SAWHNEY(SAWHNEY.SAMEER@GMAIL.COM)(0)(RESPONDENT)
MANU SAWHNEY(SAWHNEYMANU@GMAIL.COM)(0)(RESPONDENT)

NOTE:CM APPL.15107/2025 SHALL BE TAKEN UP ALONGWITH 1TA-267/2023 LISTED AT ITEM NO.17
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 33

DIVISION BENCH- 1V

HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3% FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR DIRECTION/ORDERS (CASES OF CONVICTS GRANTED BAIL BUT COULDN'T FURNISH SURETY BOND
140 |CRL.A.-1135/2024 SANJAY KUMAR CHARU DALAL
WITH CRL.A. 872/2024 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
CHOUDHARY AMIT BASSOYA(CH.AMIT.BASSOYA@GMAIL.COM)(0)(PETITIONER) :(JAHANGIR PURI-524/2014)
KAPIL BAIL APPLN. 326/2016 FILED BY MUKESH

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2016-02-12 )
BAIL APPLN. 1157/2019 FILED BY MUKESH
(DISPOSED ON : 2019-05-08 )
BAIL APPLN. 2206/2020 FILED BY MUKESH KUMAR
(DISPOSED ON : 2020-12-10)
BAIL APPLN. 483/2021 FILED BY RAVI THAKUR
(DISPOSED ON : 2021-04-23 )
BAIL APPLN. 548/2021 FILED BY RAVI THAKUR
(DISPOSED ON : 2021-02-18 )
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12.03.2025 SUPPLEMENTARY CAUSE LIST

BAIL APPLN. 2716/2021 FILED BY RAVI THAKUR
(DISPOSED ON : 2022-03-04 )

CRL.A. 872/2024 FILED BY RAVI (D. OF HEARING :
2025-01-16 )

CRL.A. 884/2024 FILED BY MUKESH (D. OF
HEARING : 2025-01-16 )

CRL.A. 927/2024 FILED BY SACHIN @NATA (D. OF
HEARING : 2025-01-16 )

P.S.-FIR NO. :(JAHANGIR PURI-524/2014)

FRESH MATTERS & APPLICATIONS

141 |W.P.(CRL)-850/2025 XX ANUJ GUPTA Listing Remarks:
CRL.M.A. 7890/2025 V/s STATE OF NCT OF DELHI & ORS. AT 02:30 P.M.
CRL.M.A. 7891/2025

OTHER DETAILS OF ADVOCATES:

ANUJ GUPTA (AGA.JUSTICE@GMAIL.COM)(9999936866)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

142 |W.P.(C)-2896/2025 M/S IBIZA FRUITS AND NUTS NAVEEN MALHOTRA
CM APPL. 13757/2025 V/s DIRECTOR GENERAL DIRECTORATE OF
REVENUE INTELLIGENCE MINISTRY OF
FINANCE AND ORS

OTHER DETAILS OF ADVOCATES:
NAVEEN(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)
HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
COMMRICDPPG-CUSDEL@GOV.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ADITYA SINGLA, DRI LEGAL, DRI DZU, CUSDEL(ASINGLASSC@GMAIL.COM,
DRILEGAL.HQ@GOV.IN, DRIDZU@NIC.IN, COMMRAPPL-
CUSDEL@GOV.IN)(0)(RESPONDENT)

::lrlﬁl\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
143  |W.P.(C)-3232/2025 SIDDHANT VERMA ASHISH PANDAY

V/s COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:

ASHISH
PANDEY(CONTACT@LEGUMATTORNEY.COM)(9599437665)(PETITIONER)
SHUBHAM TYAGI, IGI LEGAL DELHI(SHUBHAMTYAGICBIC@GMAIL.COM,
IGILEGALDELHI@GMAIL.COM)(0)(RESPONDENT)

NOTE: CRL.M.BAIL. 552/2025 SHALL BE TAKEN UP ALONGWITH CRL.A-40/2025 LISTED AT ITEM NO.O1
NOTE:CM APPL.15055/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13527/2019 LISTED AT ITEM NO.43
NOTE:CM APPL.15048/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-5768/2022 LISTED AT ITEM NO.103



12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
60 FAO (COMM)-73/2025 NEWGEN IT TECHNOLOGIES LIMITED VAISHALI MITTAL, DHRUV GROVER
CAV 98/2025 V/s NEWGEN SOFTWARE TECHNOLOGIES
CM APPL. 15150/2025 LIMITED
CM APPL. 15151/2025
CM APPL. 15152/2025
CM APPL. 15153/2025
CM APPL. 15154/2025
OTHER DETAILS OF ADVOCATES:
VAISHALI MITTAL
(VAISHALIMITTAL@ANANDANDANAND.COM)(7496808680)(PETITIONER)
NEWGENSOFT(INFO@NEWGENSOFT.COM)(0)(RESPONDENT)
ABHINEET(ABHINEET.KALIA@AMSSHARDUL.COM)(0)(RESPONDENT)
61 |FAO (COMM)-75/2025 NEWGEN IT TECHNOLOGIES LTD VAISHALI MITTAL, DHRUV GROVER
CAV 99/2025 V/s NEWGEN SOFTWARE TECHNOLOGIES
CM APPL. 15160/2025 LIMITED
CM APPL. 15161/2025
CM APPL. 15162/2025
CM APPL. 15163/2025
CM APPL. 15164/2025
OTHER DETAILS OF ADVOCATES:
VAISHALI MITTAL
(VAISHALIMITTAL@ANANDANDANAND.COM)(7496808680)(PETITIONER)
J ABHAY(J.ABHAY@AMSSHARDUL.COM)(0)(RESPONDENT)
NEWGENSOFT(INFO@NEWGENSOFT.COM)(0)(RESPONDENT)
DHRUV (DHRUV.GROVER@AMSSHARDUL.COM)(0)(RESPONDENT)
SMRUTI (SMRUTI.SAMANTA@AMSSHARDUL.COM)(0)(RESPONDENT)
J ABHAY(J.ABHAY@AMSSHARDUL.COM)(0)(RESPONDENT)
DHRUV(DHRUV.GROVER@AMSSHARDUL.COM)(0)(RESPONDENT)
SMRUTI(SMRUTI.SAMANTA@AMSSHARDUL.COM)(0)(RESPONDENT)
62 FAO (COMM)-76/2025 M/S RG ASSOCIATES SAGAR SHIVAM

CM APPL. 15168/2025 V/s M/S P K INDUSTRIES & ANR.
CM APPL. 15169/2025

OTHER DETAILS OF ADVOCATES:

NIKUNJ GARG(ADVOCATESAGARSJAISWAL@GMAIL.COM)(0)(PETITIONER)
MAYANKGOEL(MAYANKGOELADV@GMAIL.COM)(0)(RESPONDENT)
SANAM PREET (SANAMPREETSINGH.1994@GMAIL.COM)(0)(RESPONDENT)
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63

64

65

66

ITEM

NUMBER

RFA(COMM)-145/2025
CM APPL. 15135/2025
CM APPL. 15136/2025
CM APPL. 15137/2025
CM APPL. 15138/2025

RFA(COMM)-148/2025
CM APPL. 15146/2025
CM APPL. 15147/2025
CM APPL. 15148/2025
CM APPL. 15149/2025

CM APPL. 15134/2025
In W.P.(C)-4506/2021

W.P.(C)-3229/2025

CM APPL. 15205/2025
CM APPL. 15206/2025
CM APPL. 15207/2025

CASE NUMBER

FRESH MATTERS & APPLICATIONS

67

68

FAO (COMM)-77/2025
CM APPL. 15229/2025
CM APPL. 15230/2025
CM APPL. 15231/2025

W.P.(C)-3231/2025

SUPPLEMENTARY CAUSE LIST

VANDANA YADAV & ORS.
V/s DEEPA

MAYANK WADHWA subject to office objection

OTHER DETAILS OF ADVOCATES:
MAYANK WADHWA (JUSTJURISOFC@GMAIL.COM)(9810945207)(PETITIONER)

BAJAJ ALLIANZ GENERAL INSURANCE CO. AMIT KUMAR MAIHAN
LTD.

V/s GOLD CORP GLOBAL LOGISTICS PVT.

LTD. THROUGH ITS DIRECTOR SH. DAMAN

DEWAN

subject to office objection

OTHER DETAILS OF ADVOCATES:

AMIT KUMAR
MAIHAN(SAVLAWASSOCIATE@GMAIL.COM)(9871897844)(PETITIONER)
DAMANDEWAN(DAMANDEWAN@YAHOO.CO.IN)(0)(RESPONDENT)
SAV LAW (SAVLAWASSOCIATE@GMAIL.COM)(0)(RESPONDENT)

SUBHASH CHANDRA TRIPATHI & ORS. ANCHIT BHANDARI, SAGAR
V/s DIRECTORATE GENERAL, INDO TIBETAN |SAXENA, MAHESH KUMAR
BORDER POLICE FORCE & ORS. BHARDWAJ, PRATIMA NAIN LAKRA

OTHER DETAILS OF ADVOCATES:

PADMA PRIYA(GMPADMA@GMAIL.COM)(9910531145)(PETITIONER)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)
M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PRATIMA N.
LAKRA(ADVOCATEPRATIMA@GMAIL.COM)(9968324260)(PETITIONER)

SAGAR N ASSOCIATES(SAGARNASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ORS. RADHIKA ARORA
V/s EX LMUS DEEPAK GAUR

OTHER DETAILS OF ADVOCATES:
RADHIKA BISHWAJIT DUBEY(RADHIKA.ARORA21@GMAIL.COM,
RADHIKA.BISHWAJITDUBEY@BISHWAJITDUBEY.COM)(9810982927)(PETITIONER)
VED RADHA(VED_RADHA@YAHOO.CO.IN)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

SANA HERBALS PRIVATE MAHESH KUMAR
LIMITED MIGLANI
V/s MOHSIN DEHLVI & ANR.

OTHER DETAILS OF ADVOCATES:

M K MIGLANI
(MAIL@WRBINDIA.COM)(9811071980)(PETITIONER)
MOHSIN(DEHLVIM@GMAIL.COM)(0)(RESPONDENT)

SAMJHO DEVI VIDIYARP
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

R AND R LAW ASSOCIATES(RANDRASSOCIATES4@GMAIL.
COM)(9718776540)(PETITIONER)

UNION OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)



12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 05
DIVISION BENCH-VI

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov. in

vikram.224@dhc.nic.in

:;lrlil\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

77 CM APPL. 15118/2025 ASHOK KUMAR BHATIA DESH RAJ, SURENDER NATH
In LPA-521/2022 V/s ASSISTANT GENERAL MANAGER, KAUL
STATE BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

DESH RAJ & MERCY
HUSSAIN(DESHRAJKAUSHAL@GMAIL.COM)(9810189371)(PETITIONER)
DESH RAJ & MERCY
HUSSAIN(DESHRAJKAUSHAL@GMAIL.COM)(9810189371)(PETITIONER)
DESH RAJ & MERCY
HUSSAIN(DESHRAJKAUSHAL@GMAIL.COM)(9810189371)(PETITIONER)
RAJIV(RAJIV@RPKLAW.COM)()(RESPONDENT)
RAJIV(RAJIV@RPKLAW.COM)()(RESPONDENT)
RAJIV(RAJIV@RPKLAW.COM)()(RESPONDENT)

S N KAUL(SNDAFTRI1951@GMAIL.COM)(7838238535)(PETITIONER)
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT)

S N KAUL(SNDAFTRI1951@GMAIL.COM)(7838238535)(PETITIONER)
RAJIV(RAJIV@RPKLAW.COM)(0)(RESPONDENT)

78 CM APPL. 15117/2025 SWAMI NATH SINGH UTSAV JAIN
In LPA-1236/2024 V/s EAGLE HUNTER SOLUTION LIMITED
AND ANR

OTHER DETAILS OF ADVOCATES:

UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)
EAGLEHUNTERS(INFO@EAGLEHUNTERS.COM)(0)(RESPONDENT)

R SHARMA (RPSHARMAADV985@GMAIL.COM)(0)(RESPONDENT)
NIPGR(NIPGR@NIPGR.AC.IN)(0)(RESPONDENT)
DBT(WEBUPLOAD@DBT.NIC.IN)(0)(RESPONDENT)

GD SHARMA (GDSHARMA544@GMAIL.COM)(0)(RESPONDENT)
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)

79 LPA-192/2025 BHUPENDRA KANDPAL PALLAVI AWASTHI
CM APPL. 15217/2025 V/s CANARA BANK & ORS.

OTHER DETAILS OF ADVOCATES:
PALLAVI

AWASTHI(ADVAYUSHIJAINO77 @GMAIL.COM)(9717359636)(PETITIONER)
S K ROUT(ADVSKROUT@YAHOO.COM)(0)(RESPONDENT)
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80 RFA(COMM)-146/2025 SURENDER KUMAR SULANIA S S SASTRY subject to office objection
CM APPL. 15139/2025 V/s UNO STRUCTURES PVT LTD
CM APPL. 15140/2025
CM APPL. 15141/2025

OTHER DETAILS OF ADVOCATES:
S S SASTRY(SSSASTRY@LEXAMBIT.IN)(9811699122)(PETITIONER)
RAHUL(RAHUL@UNOSTRUCTURES.COM)(0)(RESPONDENT)

81 RFA(COMM)-150/2025 UNITEC FIBRES PVT. LTD SHUBHAM BHALLA subject to office objection
CM APPL. 15165/2025 V/s M/S GREEN INDIA POLYTEX & ORS.
CM APPL. 15166/2025
CM APPL. 15167/2025

OTHER DETAILS OF ADVOCATES:

SHUBHAM
BHALLA(ADV.YAJURBHALLA@GMAIL.COM)(9654745777)(PETITIONER)
RAGINI SHARMA
(ADV.YAJURBHALLA@GMAIL.COM)(9654745777)(PETITIONER)
GEETIKA GULATI (GEETUGULATI2005@GMAIL.COM)(0)(RESPONDENT)
NITIN KHANNA(NITIN.KHANNA1984@GMAIL.COM)(0)(RESPONDENT)
GEETIKA (GEETUGULATI2005@GMAIL.COM)(0)(RESPONDENT)

NITIN (NITIN.KHANNA1984@GMAIL.COM)(0)(RESPONDENT)

PART-HEARD MATTERS

82 W.P.(C)-11693/2019 DEEN BANDHU GARG AND ORS. RAJIV AGGARWAL, RAJIV Listing Remarks:
CM APPL. 48068/2019 V/s SOUTH DELHI MUNICIPAL AGARWAL, NARESH KAUSHIK, |AT 10:30 A.M.
CM APPL. 3262/2021 CORPORATION AND ORS. SHIVANGI SANJAY KUMAR,
CM APPL. 39848/2021 ANAND SINGH

CM APPL. 44788/2024
WITH W.P.(C) 11694/2019
W.P.(C) 11695/2019
W.P.(C) 7915/2023
W.P.(C) 8501/2024

OTHER DETAILS OF ADVOCATES:

RAJIV AGGARWAL()(9811142757)(PETITIONER)
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
DIVYA PRAKASH
PANDEY(DIVYAPPANDE@GMAIL.COM)(9818077123)(RESPONDENT)
RAJIV AGARWAL & MEGHA & L GANGMEI
(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

NARESH
KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9811031792)(PETITIONER)
DIVYA(DIVYAPPANDE@GMAIL.COM)()(RESPONDENT)

NARESH
KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER)
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER)

83 W.P.(C)-11694/2019 RISHI KAPOOR AND ORS. RAJIV AGARWAL, NARESH Listing Remarks:
CM APPL. 48071/2019 V/s EAST DELHI MUNICIPAL KAUSHIK, ANAND SINGH AT 10:30 A.M.
WITH W.P.(C) 11695/2019 CORPORATION AND ORS.

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL()(9811142757)(PETITIONER)

NARESH
KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER)
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER)

84 W.P.(C)-11695/2019 DINESH AND ANR. RAJIV AGARWAL, RAJIV Listing Remarks:
CM APPL. 48074/2019 V/s NORTH DELHI MUNICIPAL AGARWAL, NARESH KAUSHIK, |AT 10:30 A.M.
CM APPL. 3416/2021 CORPORATION AND ORS. ANAND SINGH

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL()(9811142757)(PETITIONER)

RAJIV AGARWAL & MEGHA & L GANGMEI
(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
RAJIVAGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
NAMRATA
MUKIM(NAMRATAMUKIM@HOTMAIL.COM)(9899106515)(RESPONDENT)
NARESH
KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(PETITIONER)
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(PETITIONER)

85 W.P.(C)-7915/2023 SURESH CHAND SHARMA NARESH KAUSHIK Listing Remarks:
V/s MUNICIPAL CORPORATION OF AT 10:30 A.M.
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
NARESH KAUSHIK(SATPALB71@GMAIL.COM)(1123711667)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

86 W.P.(C)-8501/2024 MUNICIPAL CORPORATION OF DELHI SOUMITRA CHATTERIJEE Listing Remarks:
V/s ANITA KUMARI AND ANR AT 10:30 A.M.

OTHER DETAILS OF ADVOCATES:

SRIPARNA CHATTERJEE()(9999941193)(PETITIONER)

SINHA (SINHAADVOCATE@HOTMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
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12.03.2025

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

87 LPA-193/2025
CM APPL. 15241/2025
CM APPL. 15242/2025
CM APPL. 15243/2025

CASE NUMBER

NOTE:CM APPL.14955/2025 SHALL
NOTE:CM APPL.14959/2025 SHALL
NOTE:CM APPL.14958/2025 SHALL
NOTE:CM APPL.14961/2025 SHALL
NOTE:CM APPL.15087/2025 SHALL

SUPPLEMENTARY CAUSE LIST

PARTY NAME ADVOCATE NAME OTHER INFORMATION

FOOD SAFETY AND STANDARDS AUTHORITY  |RAKESH CHAUDHARY
OF INDIA
V/s DR. PHANI KUMAR P.

OTHER DETAILS OF ADVOCATES:
CHAUDHARY AND
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)(9250401605)(PETITIONER)
PARINAV(PARINAV_GUTPA@YAHOO.COM)(0)(RESPONDENT)

BE TAKEN UP ALONGWITH LPA-589/2023 LISTED AT ITEM NO.0O4
BE TAKEN UP ALONGWITH LPA-108/2018 LISTED AT ITEM NO.46
BE TAKEN UP ALONGWITH LPA-442/2024 LISTED AT ITEM NO.06
BE TAKEN UP ALONGWITH LPA-354/2018 LISTED AT ITEM NO.47
BE TAKEN UP ALONGWITH W.P.(C)-5217/2024 LISTED AT ITEM NO.29
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 42
DIVISION BENCH-VII

HON"BLE MR.JUSTICE CHANDRA DHARI SINGH
HON”BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@gmail.com

cmvijaypal.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
19  LPA-191/2025 DR JWALA PRASAD ANAND PRAKASH
CM APPL. 14679/2025 V/s UNION OF INDIA MINISTRY OF
CM APPL. 14680/2025 CULTURE AND OTHERS.
CM APPL. 14715/2025
OTHER DETAILS OF ADVOCATES:
ANAND
PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(8851801293)(PETITIONER)
SECY CULTURE(SECY-CULTURE@NIC.IN)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
AMITA SARBHA(AMITA.SARBHA7@GOV.IN)(0)(RESPONDENT)
PALLAVI PH(PALLAVIPH@CAG.GOV.IN)(0)(RESPONDENT)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)
SHRIVIJAYGOEL(SHRIVIJAYGOEL@GMAIL.COM)(0)(RESPONDENT)
20  |W.P.(C)-3228/2025 ERA INFRA ENGINEERING LIMITED ZINNEA MEHTA
CM APPL. 15199/2025 V/s NATIONAL ASSET
CM APPL. 15200/2025 RECONSTRUCTION COMPANY LIMITED
CM APPL. 15201/2025 & ORS.

OTHER DETAILS OF ADVOCATES:
ZINNEA MEHTA/ KAVERI
RAWAL(ZINNEA.M.@GMAIL.COM)(9899498450)(PETITIONER)
KAPIL SONI, SHASHIKANT PANDEY, ERA
GROUP(KAPIL.SONI@NARCL.CO.IN,
SHASHIKANT.PANDEY@SAINFRA.COM,
BHPL@ERAGROUP.IN)(0)(RESPONDENT)

NHPL, VINOD(HHPL@ERAGROUP.IN,
VINOD.B@ERAGROUP.IN)(0)(RESPONDENT)

NOTE:CM APPL.14982/2025 SHALL BE TAKEN UP ALONGWITH LPA-937/2013 LISTED AT ITEM NO.11
NOTE:CM APPL.15061/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-156/2024 LISTED AT ITEM NO.O1
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COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail .com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1¥a995927d292326703dfba03f

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
102 |CM APPL. 15109/2025 DELHI DEVELOMENT AUTHORITY SANJEEV SAGAR, J C GUPTA,
CM APPL. 15110/2025 V/s JAI CHAND SAWHNEY (DECEASED) THR [SAMMAN VARDHAN GAUTAM,
In RFA-371/2018 LRS & ORS KRITIKA GUPTA, MRITUNJAY
KUMAR SINGH
OTHER DETAILS OF ADVOCATES:
SANJEEV SAGAR()(9999791424)(PETITIONER)
J.C. GUPTA(JCGGUPTAVINAY @GMAIL.COM)(9810015303)(PETITIONER)
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(PETITIONER)
MRITUNJAY KUMAR
SINGH(MRITUNJAYLAW@GMAIL.COM)(9953241942)(RESPONDENT)
SAMMAN VARDHAN
GAUTAM(OFFICEOFSAMMANGAUTAM@GMAIL.COM)(7717730165)(PETITIONER)
103 |CM APPL. 15104/2025 MUNIZA BEGUM@JAHAN ARA SAMMAN VARDHAN GAUTAM,
In W.P.(C)-11652/2024 V/s MUNICIPAL CORPORATION OF DELHI  AYUSH GUPTA, TUSHAR SANNU
DAHIYA, AYUSH GUPTA, VINOD
KUMAR

OTHER DETAILS OF ADVOCATES:

SAMMAN VARDHAN
GAUTAM(OFFICEOFSAMMANGAUTAM@GMAIL.COM)(7717730165)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

SAMMAN GAUTAM(OFFICEOFSAMMANGAUTAM@GMAIL.COM)(0)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

TUSHAR
SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(RESPONDENT)

AYUSH GUPTA(AYUSH107 @GMAIL.COM)(9818402326)(RESPONDENT)

VINOD KUMAR(VINODADLO@GMAIL.COM)(9990675556)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

104 |W.P.(C)-12995/2018 SHRI BHAGAT RAJ EKTA
CM APPL. 50420/2018 V/s NORTH MUNICIPAL CORPORATION OF
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
EKTA()(9873843877)(PETITIONER)

105 |W.P.(C)-96/2023 SIR SOBHA SINGH AND SONS PRIVATE KULJEET RAWAL
CM APPL. 315/2023 LIMITED & ANR.
CM APPL. 4902/2023 V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:

KULJEET RAWAL(RAWALADVOCATE@YAHOO.CO.IN)(9811088203)(PETITIONER)
KULJEET RAWAL(RAWALADVOCATE@YAHOO.CO.IN)()(PETITIONER)

NDMC (LAW.DETT.NDMC@GMAIL.COM)()(RESPONDENT)

CONNECTED MATTERS (ANMM)

106 |W.P.(C)-640/2018 M/S FOODWORLD INDUS LEGAL SUBJECT TO OFFICE OBJECTION
V/s UNION OF INDIA AND ORS.

WITH W.P.(C) 656/2018
W.P.(C) 650/2018

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9810524048)(PETITIONER)
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107 |W.P.(C)-650/2018 M/S DOONS CATERERS INDUA LEGAL SUBJECT TO OFFICE OBJECTION
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUA LEGAL()(9643052049)(PETITIONER)

108 |W.P.(C)-656/2018 M/S DOONS CATERERS INDUS LEGAL SUBJECT TO OFFICE OBJECTION
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9643052149)(PETITIONER)

109 |W.P.(C)-657/2018 M/S DOONS CATERERS INDUS LEGAL SUBJECT TO OFFICE OBJECTION
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9643052049)(PETITIONER)

110 |W.P.(C)-676/2018 M/S FOODWORLD INDUS LEGAL SUBJECT TO OFFICE OBJECTION
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9810524048)(PETITIONER)
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE
CONVENIENCE OF THE HON?BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: *““COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE
TO VIDEO CONFERENCING RULES 2021.~”

NOTE: “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING.”
NOTE: “PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”
NOTE: IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-
(a) “FRESH MATTERS AND APPLICATIONS;
(b) “FOR ADMISSION” MATTERS;
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

() “ AFTER NOTICE MISCELLANEOUS MATTERS™ WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM

NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
71  |W.P.(C)-3071/2025 AJAY KUMAR KATARIA UMESH CHANDRA SHARMA
CM APPL. 14507/2025 V/s NETAJI SUBHASH UNIVERSITY OF
CM APPL. 14508/2025 TECHNOLOGY
OTHER DETAILS OF ADVOCATES:
UMESH
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER)
AVNISH AHLAWAT, NSUT(AVNISH@AHLAWATASSOCIATIES.IN,
REGISTRAR@NSUT.AC.IN)(0)(RESPONDENT)
72 |W.P.(C)-3118/2025 AKANKSHA KULSHRESHTHA UMESH CHANDRA SHARMA
CM APPL. 14767/2025 V/s NETAJI SUBHASH UNIVERSITY OF
CM APPL. 14768/2025 TECHNOLOGY

OTHER DETAILS OF ADVOCATES:

UMESH
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER)
AVNISH AHLAWAT, NSUT(AVNISH@AHLAWATASSOCIATIES.IN,
REGISTRAR@NSUT.AC.IN)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

73 W.P.(C)-17430/2022 DR. (MS.) VANIT NALWA & ANR. SAMAPIKA BISWAL, VIVEK VISHAL
CM APPL. 55509/2022 V/s SUB-DIVISIONAL MAGISTRATE, GAUTAM, KAMAL KANT JHA,
CM APPL. 31748/2024 MEHRAULI & ORS. BUTUL KHAN

OTHER DETAILS OF ADVOCATES:

SAMAPIKA
BISWAL(SAMAPIKABISWAL91@GMAIL.COM)(9406951592)(PETITIONER)
DELHI URBAN SHELTER IMPROVEMENT
BOARD(DELHISHELTER@GMAIL.COM)(1123379626)(RESPONDENT)
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DELH JAL BOARD(MEMBERWSDJB@GMAIL.COM,
CONSULTANTLAWDJB@GMAIL.COM)(9650291629)(RESPONDENT)
ADDITIONAL COMMISSIONER OF POLICE(DPSBSZ@GMAIL.COM, ACP-
MEHRAULI-DL@NIC.IN)(1126644203)(RESPONDENT)

SUB DIVISIONAL
MAGISTRATE(SDMMEHRAULI.DELHI@NIC.IN)(1126641772)(RESPONDENT)
DEPUTY COMMISSIONER OF POLICE(DCP.SOUTH@DELHIPOLICE.GOV.IN, DCP-
SOUTH-DL@NIC.IN)(1126858366)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SIDDHANT GAUTAM(SIDDHANTGAUTAMCEC@GMAIL.COM,
ADVOVVG@GMAIL.COM)(9312059057)(PETITIONER)

PRABHSAHAY KAUR, PREETI NALWA, VANIT NALWA(SAHAYK@GMAIL.COM,
PREETI.NALWA@GMAIL.COM, VANIT.NALWA@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR TRIPATHI, CS DELHI, ANUJ
CHATURVEDI(STANDINGCOUNSELGNCTD@GMAIL.COM, CSDELHI@NIC.IN,
AC10.ADV@GMAIL.COM)(9868250806)(RESPONDENT)

ACP MEHRAULI, DCP SOUTH, DELHI POLICE(ACP-MEHRAULI-DL@NIC.IN, DCP-
SOUTH-DL@NIC.IN, DCP.SOUTH@DELHIPOLICE.GOV.IN)()(RESPONDENT)
DELHI SHELTER, ANUJ BHARGAVA, DC SOUTH
ZONE(DELHISHELTER@GMAIL.COM, ANUJBHARGAVA1995@GMAIL.COM,
DCSOUTHZONE@GMAIL.COM)()(RESPONDENT)

UDIT MALIK, SDM MEHRAULI, VCDDA(UDITMALIK@HOTMAIL.COM,
SDMMEHRAULI.DELHI@NIC.IN, VCDDA@DDA.ORG.IN)()(RESPONDENT)
KAMAL KANT
JHA(KKJIASSOCIATES@REDIFFMAIL.COM)(9811403833)(RESPONDENT)

BUTUL KHAN(K.BUTUL94@GMAIL.COM)(8750647440)(PETITIONER)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
74  |W.P.(C)-3230/2025 GAON SABHA QUADI PUR SUMIT DAGAR
CM APPL. 15237/2025 V/s AMIT RANA & ORS.

CM APPL. 15238/2025

OTHER DETAILS OF ADVOCATES:

SUNIL
KUMAR(ADVOCATESUNILSANGWAN@GMAIL.COM)(9810699132)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: ““SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952) ,COURT MASTER TO HON®"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
53 BAIL APPLN.-1006/2025 GURVEEN SINGH SOMNATH CHAKRABORTY
CRL.M.A. 7614/2025 V/s THE STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MODEL TOWN-497/2023)

S.CHAKRABORTY (ADVCHAK@GMAIL.COM)(9810643431)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE 1S AN
ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj .dhc@gov. in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)
61 CRL.M.A. 3877/2025 ADITYA TOMAR & ORS. MUKESH HOODA
In CRL.M.C.-195/2025 V/s GOVT. OF NCT, DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MUKESH HOODA (HOODAMUKESHADV@GMAIL.COM)(9958881043)(PETITIONER)  |:(KANJHAWALA-116/2018)
KAPIL SHARMA CRL.M.C. 218/2025 FILED BY ADITYA TOMAR (D.
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) OF HEARING : 2025-03-12))
MUKESH HOODA(HOODAMUKESHADV@GMAIL.COM)(9958881043)(PETITIONER)  |W.P.(CRL) 139/2025 FILED BY ADITYA TOMAR (D.
KAPIL OF HEARING : 2025-03-12))

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 220/2025 FILED BY VINISHA & ORS. (D.
OF HEARING : 2025-03-12)

P.S.-FIR NO. :(KANJHAWALA-116/2018)
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 49
HON"BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR
MATTER 1S CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
39 CM APPL. 15119/2025 KRITIKA GUPTA MR.VIKAS GOYAL, CHANDAN RAI
In RFA-207/2009(Disposed off case) V/s SARITA HADA CHAWLA, B.P.SINGH, RAJIV
GUPTA
OTHER DETAILS OF ADVOCATES:
CHANDAN RAI
CHAWLA(CHANDAN.CHAWLA8@GMAIL.COM)(9999773445)(PETITIONER)
CHANDAN RAI
CHAWLA(CHANDAN.CHAWLA8@GMAIL.COM)(9999773445)(PETITIONER)
CHANDAN RAI
CHAWLA(CHANDAN.CHAWLA8@GMAIL.COM)(9999773445)(RESPONDENT)
40 CM APPL. 15120/2025 LALIT GUPTA MR.VIKAS GOYAL, CHANDAN RAI
In RFA-208/2009(Disposed off case) V/s SARITA HADA CHAWLA, B.P.SINGH, RAJIV
GUPTA
OTHER DETAILS OF ADVOCATES:
CHANDAN RAI
CHAWLA(CHANDAN.CHAWLA8@GMAIL.COM)(9999773445)(PETITIONER)
CHANDAN RAI
CHAWLA(CHANDAN.CHAWLA8@GMAIL.COM)(9999773445)(RESPONDENT)
41 CM APPL. 15124/2025 PRATAP NARAIN VERMA MOHD ZOHAIB, RUCHIRA GUPTA
In RSA-103/2023 V/s BHARAT BHUSHAN GUPTA & ANR.
OTHER DETAILS OF ADVOCATES:
SHAFIULLAH & ASSOCIATES()(9313881632)(PETITIONER)
BHAWANA(BHAWANIGUPTA2015@GMAIL.COM)()(RESPONDENT)
SURENDRA(SURENDRA.LAW@GMAIL.COM)()(RESPONDENT)
RUCHIRA
GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(PETITIONER)
42 RSA-54/2025 ARUN GANGULI (SENIOR CITIZEN) R. ILAM PARIDI
CM APPL. 15179/2025 V/s LOHIT GANGULI & ORS.
CM APPL. 15180/2025
OTHER DETAILS OF ADVOCATES:
R ILAM PARIDI(OFFICE@VPLEGAL.IN)(9742751288)(PETITIONER)
SHPL(SHPL@REDIFFMAIL.COM)(0)(RESPONDENT)
43 RSA-55/2025 AMIT KUMAR V K SHARMA

CM APPL. 15202/2025 V/s VARUN VEER SINGH
CM APPL. 15203/2025
CM APPL. 15204/2025

OTHER DETAILS OF ADVOCATES:

V K SHARMA
(VIDURKUMARSHARMA@GMAIL.COM)(9811116149)(PETITIONER)

RENU YADAV(ADVOCATERENUYADAV21@GMAIL.COM)(0)(RESPONDENT)
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COURT NO. 25
HON"BLE DR.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@gqov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
AFTER NOTICE MISC. MATTERS

74 CRL.M.C.-3970/2022 MANOHAR PALIWAL & ORS. SANJEET PALIWAL

V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
SANJEET PALWAL(SANJEET@GRVLEGAL.IN)(8802594538)(PETITIONER)
KAPIL

SUPPLEMENTARY CAUSE LIST

OTHER INFORMATION

P.S.-FIR NO. :(GANDHI NAGAR-292/2022)

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR FINAL HEARING

75 CRL.M.C.-3384/2022 SUBODH MISHRA KUMAR SAMEER, NITESH ANAN Listing Remarks:

V/s CENTRAL BUREAU OF INVESTIGATION

WITH CRL.REV.P. 70/2022

OTHER DETAILS OF ADVOCATES:

AJIT SINGH(AJITSINGHANDCO@HOTMAIL.COM)(9810163601)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

NITESH ANAN(NITESH.ANAN@GMAIL.COM)(9013226679)(PETITIONER)

76 CRL.REV.P.-70/2022 RAJESH AGNIHOTRI & ANR. KAUSHAL YADAV
CRL.M.A. 2103/2022 V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
NANDLAL KUMAR

AT 02:30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(CBI-4-A-2014)
CRL.M.C. 2251/2017 FILED BY RENUBALA
PRADHAN (DISPOSED ON : 2020-01-29 )

CRL.M.C. 4956/2017 FILED BY MAHMOOD ASAD

MADANI (DISPOSED ON : 2019-12-11)

CRL.REV.P. 70/2022 FILED BY RAJESH AGNIHOTRI

& ANR. (D. OF HEARING : 2025-03-12 )

P.S.-FIR NO. :(CBI-4-A-2014)

Listing Remarks:
AT 02:30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(CBI-4-A-2014)

MISHRA(NANDLALKUMARMISHRA@GMAIL.COM)(9717834603)(PETITIONER) CRL.M.C. 2251/2017 FILED BY RENUBALA

YADAV KAUSHAL(ADVOSC338@GMAIL.COM)(9891290858)(PETITIONER)
KAPIL

PRADHAN (DISPOSED ON : 2020-01-29 )

CRL.M.C. 4956/2017 FILED BY MAHMOOD ASAD

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) IMADANI (DISPOSED ON : 2019-12-11)

CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

FOR ORDERS

77 BAIL APPLN.-3475/2024 RAVI DIWAKAR RAKESH CHAHAR
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
RAKESH CHAHAR (ADV.CHAHAR@GMAIL.COM)(9910411577)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

20

CRL.M.C. 3384/2022 FILED BY SUBODH MISHRA

(D. OF HEARING : 2025-03-12 )

P.S.-FIR NO. :(CBI-4-A-2014)

Listing Remarks:
AT 04:30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(PRASHANT VIHAR-542/2021)
BAIL APPLN. 743/2024 FILED BY PAWAN
(DISPOSED ON : 2024-05-07 )

P.S.-FIR NO. :(PRASHANT VIHAR-542/2021)
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78 BAIL APPLN.-690/2025

SUPPLEMENTARY CAUSE LIST

VIRENDER MANOJ KUMAR KHATRI Listing Remarks:
V/s STATE (GNCT OF DELHI) THROUGH SHO AT 04:30 P.M.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CRIME AND RAILWAY-26/2024)

MANOJ KHATRI (ADVOCATEM.KHATRI@GMAIL.COM)(9212010299)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

79 W.P.(CRL)-139/2025
CRL.M.A. 1192/2025
CRL.M.A. 3883/2025

ADITYA TOMAR MUKESH HOODA
V/s STATE GOVT. OF NCT, DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MUKESH HOODA ()(9818068521)(PETITIONER) :(KANJHAWALA-116/2018)

KAPIL SHARMA CRL.M.C. 195/2025 FILED BY ADITYA TOMAR &
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ORS. (D. OF HEARING : 2025-04-23 )

MUKESH HOODA(HOODAMUKESHADV@GMAIL.COM)(9818068521)(PETITIONER) CRL.M.C. 218/2025 FILED BY ADITYA TOMAR (D.
KAPIL OF HEARING : 2025-03-12)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 220/2025 FILED BY VINISHA & ORS. (D.
OF HEARING : 2025-03-12)

P.S.-FIR NO. :(KANJHAWALA-116/2018)

NOTE: CRL.-M.A.7860-61/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.(NI1)-63/2025 LISTED AT ITEM NO.1
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12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH™.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MoDE, 1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE .

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
30 |CM APPL. 15228/2025 STATE BANK OF PATIALA R.P. KAPUR & CO., YUGANDHARA
In W.P.(C)-4711/2015(Disposed off case) V/s M/S SUHAS ENTERPRISES & ORS PAWAR JHA
OTHER DETAILS OF ADVOCATES:
STATE BANK OF PATIALA(RAJIV@RPKLAW.COM)(9990955931)(PETITIONER)
YUGANDHARA PAWAR JHA(YUGA.JHA@GMAIL.COM)(9999110030)(RESPONDENT)
LEGAL K NIGHTS(SUPPORT@LEGALKNIGHTS.IN)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
31 |[CM APPL. 15130/2025 MOHD ZAKIR & ORS MANU NAYAR & CO, MANU NAYAR,
CM APPL. 15131/2025 V/s CHANDU LAL RAJESH KUMAR, DHRUV CHAWLA,
CM APPL. 15132/2025 VAIBHAV KUSH
In RC.REV.-21/2016
OTHER DETAILS OF ADVOCATES:
KUMAR NITIN(KUMARNITIN10075@GMAIL.COM)(0)(PETITIONER)
RAJESH KUMAR(KUMARRAJESHADV@YAHOO.COM)(0)(RESPONDENT)
DHRUV CHAWLA(DHRUVCHHAWLA1@GMAIL.COM)(9971897143)(PETITIONER)
RAJESH KUMAR(KUMARRAJESHADV@YAHOO.COM)(0)(RESPONDENT)
VAIBHAV KUSH(VAIBHAVKUSHADV@GMAIL.COM)(9910654321)(PETITIONER)
RAJESH KUMAR(KUMARRAJESHADV@YAHOO.COM)(0)(RESPONDENT)
MANU NAYAR AND CO(LAWMANUNAYAR@GMAIL.COM)(9811331106)(PETITIONER)
32 |CM APPL. 15145/2025 PENTANE LOGISTICS PRIVATE LIMITED SHWETA BHARTI, SHWETA BHARTI,

In W.P.(C)-6194/2021 V/s COAL INDIA LIMITED & ORS. PALLAVI PARMAR

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR(SHWETA.BHARTI@HAMMURABISOLOMON.COM,
SHANTANU@HAMMURABISOLOMON.COM)(9818687928)(PETITIONER)

SHWETA
BHARTI(SUKRIT.KAPOOR@HAMMURABISOLOMON.COM)(9560074359)(PETITIONER)
SHWETABHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(PETITIONER)
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33 RC.REV.-89/2025
CM APPL. 15211/2025
CM APPL. 15212/2025

ITEM
NUMBER CASE NUMBER

FOR ADMISSION

34 W.P.(C)-2420/2017
CM APPL. 10445/2017

35 RC.REV.-119/2018
CM APPL. 34075/2018
CM APPL. 13203/2023

36 RC.REV.-272/2023
CM APPL. 51372/2023

NOTE:CM APPL.14969/2025 SHALL BE TAKEN UP ALONGWITH RC.REV.-42/2023 LISTED AT

SUPPLEMENTARY CAUSE LIST

SHWETA
BHARTI(SUKRIT.KAPOOR@HAMMURABISOLOMON.COM)(9560074359)(RESPONDENT)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
COAL INDIA LIMITED(ANIPR@SACHTHEY.COM)(1123311168)(RESPONDENT)
PALLAVI(LAWYER.PALLAVI@GMAIL.COM)(8178195605)(PETITIONER)

MCL LIMITED(DT-OP.MCL@COALINDIA.IN)()(RESPONDENT)

MINISTRY OF DEFENCE(JSESW@NIC.IN)()(RESPONDENT)
PENTANE(PENTANE96@GMAIL.COM)()(RESPONDENT)

DIRECTORATE GENERAL OF RESETTLEMENT(DIRSEDGR@DESW.GOV.IN)()(RESPONDENT)
PALLAVI PARMAR (LAWYER.PALLAVI@GMAIL.COM)()(PETITIONER)

HOSSAIN CHAMBERS OF LAW(OFFICEZHOSSAIN@GMAIL.COM)()(PETITIONER)

PENTANE (PENTANE96@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR JITENDER MOHAN SAGARIKA KAUL
V/s AKASH JAIN

OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
PANKAJ SINGHAL(PANKAJSINGHAL.ADVOCATE@GMAIL.COM)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

VED PRAKASH MITTAL PRADEEP CHANDEL AND

V/s INDIA TRADE PROMOTION VAIBHAV SHARMA
ORGNIZATION

OTHER DETAILS OF ADVOCATES:

SHISH RAM & ANR ALOK KUAMR, AMIT KUMAR,
V/s GOVIND VASHISH KESHAV V HEGDE

OTHER DETAILS OF ADVOCATES:

ALOK KUAMR()(9810127735)(PETITIONER)

YASHVIR SETHI, MANISHA A
NARAIN(KGA.ADVOCATES@GMAIL.COM)(9582883432)(PETITIONER)
KESHAV(KESHAV2007ADVOCATE@GMAIL.COM)()(RESPONDENT)
KESHAV V HEGDE()(9910180879)(PETITIONER)

AMIT KUMAR
(ADVOCATEAMIT15JUNE@GMAIL.COM)(9582883432)(PETITIONER)

SMT. PUSHPA KASANA MAYANK MITTAL, DHEERAJ
V/s SHRI MAYANK ATRIYA KUMAR, RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

MAYANK
MITTAL(ADVD.MAYANMITTAL101@GMAIL.COM)(9910569030)(PETITIONER)
ASHOK CHAUHAN(VK1253352@GMAIL.COM)(9899284364)(RESPONDENT)
DHEERAJ
KUMAR(ADVDKUMAR93@GMAIL.COM)(9953180454)(PETITIONER)

RAJ KUMAR(ADVRAJKUMAR113@GMAIL.COM)(8178060079)(RESPONDENT)
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ITEM NO.13



12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 36
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR
COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM
NUMBER CASE NUMBER

BAIL
93 BAIL APPLN.-3830/2024

PARTY NAME ADVOCATE NAME OTHER INFORMATION

STANLEY CHIMEIZI ALASONYE @UKA JAGMAN SINGH KUSHWAHA
CHUKWU

V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

J.S KUSHWAHA
(JAGANSINGHKUSHWAHA@GMAIL.COM)(9810139156)(PETITIONER)
KAPIL

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOHAN GARDEN-564/2021)

BAIL APPLN. 4087/2023 FILED BY STANLEY
CHIMEIZI ALASONYE @UKACHUKWU (DISPOSED

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |ON : 2024-03-11)

94 BAIL APPLN.-137/2025 VIKAS BHARTI

V/s STATE GOVT OF NCT OF DELHI

AKSHAY BHANDARI

OTHER DETAILS OF ADVOCATES:

AKSHAY BHANDARI
(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

95 W.P.(CRL)-860/2025 SANJAY JAIN (THROUGH PAROKAR USHA
CRL.M.A. 7986/2025 JAIN)
CRL.M.A. 7987/2025 V/s DIRECTORATE OF ENFORCEMENT
CRL.M.A. 7988/2025 THROUGH THE ASSISTANT DIRECTOR (PMLA)

ADITYA DEWAN

OTHER DETAILS OF ADVOCATES:
ADITYA DEWAN (ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER)
ED (DL.HC-ED@GOV.IN)(0)(RESPONDENT)

24

P.S.-FIR NO. :(MOHAN GARDEN-564/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAHDARA-140/2018)

BAIL APPLN. 2876/2019 FILED BY MOHD. TEJ @
CHHOTE (DISPOSED ON : 2020-02-19 )

BAIL APPLN. 907/2021 FILED BY MOHD. TA] @
CHOTE (DISPOSED ON : 2021-05-05 )

CRL.M.C. 3006/2022 FILED BY VIKAS BHARTI (IN JC)
(DISPOSED ON : 2023-07-03 )

BAIL APPLN. 2182/2022 FILED BY MOHD. TAJ @
CHOTEY (DISPOSED ON : 2022-10-07 )

CRL.M.C. 10080/2024 FILED BY MANOJ SHARMA
(D. OF HEARING : 2025-04-30 )

P.S.-FIR NO. :(SHAHDARA-140/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 24/2022)
BAIL APPLN. 879/2023 FILED BY MANPREET SINGH
TALWAR THROUGH ITS PAROKAR (DISPOSED ON :
2023-04-28)

BAIL APPLN. 1109/2023 FILED BY MANPREET
SINGH TALWAR (DISPOSED ON : 2023-04-28)

BAIL APPLN. 1090/2023 FILED BY RAHUL KUMAR
(THROUGH PAROKAR) (DISPOSED ON : 2023-04-28
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NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

96 CRL.M.C.-218/2025 ADITYA TOMAR MUKESH HOODA
CRL.M.A. 1188/2025 V/s STATE GOVT. OF NCT, DELHI & ANR.
CRL.M.A. 3884/2025

OTHER DETAILS OF ADVOCATES:

MUKESH HOODA(HOODAMUKESHADV@GMAIL.COM)(9818068521)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MUKESH HOODA (HOODAMUKESHADV@GMAIL.COM)(9958881043)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

25

)
BAIL APPLN. 2073/2023 FILED BY AMIT

AGGARWAL (DISPOSED ON : 2024-01-11 )

BAIL APPLN. 481/2024 FILED BY RAJEEV JHAWAR
(DISPOSED ON : 2024-04-01 )

CRL.M.C. 1018/2024 FILED BY RAJEEV JHAWAR
(DISPOSED ON : 2024-04-01 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 24/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-116/2018)

CRL.M.C. 195/2025 FILED BY ADITYA TOMAR &
ORS. (D. OF HEARING : 2025-04-23 )

W.P.(CRL) 139/2025 FILED BY ADITYA TOMAR (D.
OF HEARING : 2025-03-12))

CRL.M.C. 220/2025 FILED BY VINISHA & ORS. (D.
OF HEARING : 2025-03-12)

P.S.-FIR NO. :(KANJHAWALA-116/2018)



12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowAd4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.
ITEM | cASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
NUMBER
FRESH MATTERS & APPLICATIONS
64 |CRL.M.C.-1774/2025 MOHIT JUNEJA PUNEET KUMAR JAISWAL
CRL.M.A. 7984/2025 V/s STATE NCT OF DELHI AND ANR

CRL.M.A. 7985/2025

OTHER DETAILS OF ADVOCATES:
WITH CRL.M.C.-1746/2025 PUNEET JAISWAL (PUNEETJAISW@GMAIL.COM)(9891234058)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)
65 CRL.M.C.-220/2025 VINISHA & ORS. VIKRANT HUDDA, MUKESH HOODA
CRL.M.A. 1195/2025 V/s STATE OFG OVT OF NCT DELHI & ANR.

CRL.M.A. 1196/2025
CRL.M.A. 3882/2025

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SAKSHAM :(KANJHAWALA-116/2018)
KATHURIA(ADVSK.LAWCHAMBERS@OUTLOOK.COM)(8527156155)(PETITIONER) |CRL.M.C. 195/2025 FILED BY ADITYA TOMAR & ORS.
KAPIL SHARMA (D. OF HEARING : 2025-04-23 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.M.C. 218/2025 FILED BY ADITYA TOMAR (D. OF
MUKESH HOODA HEARING : 2025-03-12)
(HOODAMUKESHADV@GMAIL.COM)(9958881043)(PETITIONER) W.P.(CRL) 139/2025 FILED BY ADITYA TOMAR (D. OF
KAPIL SHARMA HEARING : 2025-03-12)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
P.S.-FIR NO. :(KANJHAWALA-116/2018)

NOTE: CRL.-M.A.7832/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-2592/2024 LISTED AT ITEM NO.30
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COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
72 CM APPL. 15133/2025 PRITAM SINGH AAKANKSHA KAUL, RAJAT ANEJA,
In W.P.(C)-13840/2022 V/s GOVERNMENT OF NCT OF DELHI & ORS. RAJAT ANEJA

OTHER DETAILS OF ADVOCATES:
AAKANKSHA KAUL(AAKANKSHAKAUL154@GMAIL.COM,
CHERUB_GOEL@YAHOO.COM,
BHERUBGOEL@YAHOO.CO.IN)(9818131566)(PETITIONER)

RANEJA ANDEJA(RANEJA@ANEJAANDANEJA.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)(9958687604)(PETITIONER)

COURT NO. 10
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR*
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:;Irflll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
40 C.R.P.-75/2025 SHIV MOHAN & ORS. SHREYA JAIN SUBJECT TO OFFICE OBJECTION
CM APPL. 14786/2025 V/s UMED SINGH & ORS.

CM APPL. 14787/2025

OTHER DETAILS OF ADVOCATES:

AMITABH NARAYAN
(AMITABHNARAYAN@HOTMAIL.COM)(9818200333)(PETITIONER)
NARENDER
SHARMA(NARENDERSHARMA634@GMAIL.COM)(0)(RESPONDENT)
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41

42

43

44

NOTE: CRL.M.A.7854-55/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.

MAC.APP.-175/2025

CM APPL. 15170/2025
CM APPL. 15171/2025
CM APPL. 15172/2025

MAC.APP.-176/2025

CM APPL. 15176/2025
CM APPL. 15177/2025
CM APPL. 15178/2025

MAC.APP.-177/2025

CM APPL. 15181/2025
CM APPL. 15182/2025
CM APPL. 15183/2025

MAC.APP.-178/2025

CM APPL. 15189/2025
CM APPL. 15190/2025
CM APPL. 15191/2025

COURT NO. 28

TATA AIG GENERAL INSURANCE
COMPANY
V/s JAHANGEER KHAN AND ANR & ORS.

VAIBHAV SINGH

OTHER DETAILS OF ADVOCATES:
VAIIBBHAV
SINGH(VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER)

TATA AIG GENERAL INSURANCE VAIBHAV SINGH
COMPANY
V/s RANJOO DEVI & ORS.

OTHER DETAILS OF ADVOCATES:

VAIBHAV
SINGH(VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER)
VAIBHAV SINGH(VAIIBBHAVSINGH@GMAIL.COM)(0)(PETITIONER)

TATA AIG GENERAL INSURANCE VAIBHAV SINGH
COMPANY
V/s ARJUN

OTHER DETAILS OF ADVOCATES:
VAIBHAV
SINGH(VAIIBBHAVSINGH@GMAIL.COM)(8932847574)(PETITIONER)

SH DINESH KUMAR MANISH MAINI
V/s UNIVERSAL SOMPO GENERAL
INSURANCE COMPANY LTD

OTHER DETAILS OF ADVOCATES:
MANNIE &

SUPPLEMENTARY CAUSE LIST

SUBJECT TO OFFICE OBJECTION

SUBJECT TO OFFICE OBJECTION

ASSOCIATES(MANNLEXCHAMBES@GMAIL.COM)(9810522996)(PETITIONER)

MUSTAFA(MUSTAFASADV@GMAIL.COM)(0)(RESPONDENT)

HON"BLE MR.JUSTICE AMIT SHARMA

28
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NOTE 1

NOTE 2

NOTE 3

NOTE 4 :

NOTE 5

NOTE:

manish

COURT NO. 21
HON"BLE MR.JUSTICE GIRISH KATHPALIA

: ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE MATTER 1S TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Jprasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM
NUMBER

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

78

79

80

81

82

CM APPL. 15127/2025 ARPITABD RAJESH SHERAWAT, PANKAJ
In RFA-569/2023(Disposed off case) V/s USHA BERRY GUPTA, LALIT YADAV

OTHER DETAILS OF ADVOCATES:
RAJESH
SHERAWAT(SHERAWATRAAI@GMAIL.COM)(9318362086)(PETITIONER)
SHERAWAT RAAJ(SHERAWATRAAJ@GMAIL.COM)()(RESPONDENT)
AGROVER (AGROVER2005@GMAIL.COM)()(RESPONDENT)

LALIT

YADAV(ADVOCATELALITYADAV@GMAIL.COM)(9711150010)(PETITIONER)
CM APPL. 15111/2025 HARI SINGH JASPREET SINGH, ARJUN SINGH
CM APPL. 15112/2025 V/s SMT PUSHPINDER BHATIA KHURANA, HIMALI GANDHI

In RFA-31/2024

OTHER DETAILS OF ADVOCATES:

ARJUN SINGH KHURANA
(ARJUNSK1988@GMAIL.COM)(9899498684)(PETITIONER)
SUMESH(SUMESHGANDHI29@GMAIL.COM)()(RESPONDENT)

SUMESH
GANDHI(SUMESHGANDHI29@GMAIL.COM)(9810439447)(RESPONDENT)
CM APPL. 15121/2025 MURTI DEVI (SINCE DECEASED) PARUL SHARMA, PARUL
CM APPL. 15122/2025 THROUGH LRS & ORS. SHARMA
In RFA-392/2024 V/s PANKAJ & ORS.

OTHER DETAILS OF ADVOCATES:
VARINDER KUMAR SHARMA()(9810101807)(PETITIONER)

PARUL

SHARMA(ADVOCARE.DELHI@GMAIL.COM)(9811105127)(PETITIONER)
RFA-244/2025 SH. SARVESH MATHUR NIYATI KOHLI SUB TO OFF OBJ
CM APPL. 15186/2025 V/s MS. NALINI MATHUR & ORS.

CM APPL. 15187/2025
CM APPL. 15188/2025

OTHER DETAILS OF ADVOCATES:
MATHURSJ(MATHURSJ@AOL.COM)(0)(RESPONDENT)
MDAYAL(MDAYAL@HOTMAIL.COM)(0)(RESPONDENT)

MATHUR RAINISH(MATHURRAJNISH@HOTMAIL.COM)(0)(RESPONDENT)

RFA-245/2025 NARESH KUMAR SANJEEV KUMAR
CM APPL. 15194/2025 V/s PRATIMA DUGGAL AND ANR

CM APPL. 15195/2025

CM APPL. 15196/2025

OTHER DETAILS OF ADVOCATES:
R S SHARMA
(RADHEY50.SHARMA@GMAIL.COM)(9818202729)(PETITIONER)
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MITHLESH KUMAR
(MITHLESHKUMARJHA@GMAIL.COM)(0)(RESPONDENT)

83 RFA-246/2025 MAHA SHIV ENTERPRISES SANJANA GUPTA
CM APPL. 15209/2025 V/s UMA SHANKAR AND ORS
CM APPL. 15210/2025

OTHER DETAILS OF ADVOCATES:
AJEET SHAHI(ADVOCATE.AJEETSHAHIO8 @GMAIL.COM)(0)(RESPONDENT)

84 RFA-247/2025 MOHD FAIZAN MUHAMMAD NAFEES BUKHARI
CM APPL. 15219/2025 V/s RAJEEV CHAWLA
CM APPL. 15220/2025

OTHER DETAILS OF ADVOCATES:

M NAFEES
BUKHARI(CORPOJURIST@GMAIL.COM)(9910179111)(PETITIONER)
R()(9350171367)(RESPONDENT)

85 RFA-248/2025 LAXMI & ORS. SAURABH KANSAL sub to office objection
CM APPL. 15221/2025 V/s INDIRA
CM APPL. 15222/2025
CM APPL. 15223/2025
CM APPL. 15224/2025
CM APPL. 15225/2025
CM APPL. 15226/2025

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL , PALLAVI SHARMA
KANSAL(INFO@PSAASSOCIATES.IN)(9958378565)(PETITIONER)

:;lrlﬁl\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
86 RFA-249/2025 HARPAL & ORS. ANSHUL SHARMA
CM APPL. 15249/2025 V/s SUKHPAL

CM APPL. 15250/2025
CM APPL. 15251/2025
CM APPL. 15252/2025

OTHER DETAILS OF ADVOCATES:
ANSHUL SHARMA
(ADVANSHUL.S@GMAIL.COM)(8585954922)(PETITIONER)

NOTE:CM APPL.15091/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6149/2024 LISTED AT ITEM NO.64

COURT NO. 22
HON"BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
55 W.P.(C)-1339/2025 JAGADISH CHANDER CHUG PREM RANJAN KUMAR
CM APPL. 6547/2025 V/s PUNJAB NATIONAL BANK

OTHER DETAILS OF ADVOCATES:
PREM RANJAN
KUMAR(ADVPREMRANJAN@GMAIL.COM)(9310143231)(PETITIONER)
ARUN KUMAR SHUKLA, SNS LEGAL,
PNB(ARUNKUMARSHUKLA7@GMAIL.COM, CONNECT@SNSLEGAL.IN,
LAW@PNB.CO.IN)(0)(RESPONDENT)
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COURT NO. 16
HON"BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

:;lrlEJI\I\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
106 |CM APPL. 15113/2025(CM For M. S. HASHMI ARUP SINHA, SHADAB AHMAD
Restoration) V/s AJAY KUMAR & ORS.

CM APPL. 15114/2025

In CONT.CAS(C)-743/2022(Disposed
off case)

WITH W.P.(C) 13859/2021

OTHER DETAILS OF ADVOCATES:
AAD LEGAL(ARUPSINHA@AADLEGAL.IN ,
ASHWINIKUMAR@AADLEGAL.IN)(9810147758)(PETITIONER)
ARMY(DIRCOORD-EINC-ARMY@NIC.IN)()(RESPONDENT)
SECY(DEFSECY@NIC.IN)()(RESPONDENT)

AAD LEGAL(SHADABAHMAD344@GMAIL.COM)(9693898266)(PETITIONER)
VIKRAM JETLY(VIKRAM.JETLY @GMAIL.COM)(0)(RESPONDENT)

107 |CONT.CAS(C)-379/2025 ANJUL OBEROI DHRUV JOSHI
V/s SMT SUJATA CHATURVEDI

OTHER DETAILS OF ADVOCATES:
TRIUMPH LEGAL(OFFICE@TRIUMPHLEGAL.CO.IN)(0)(PETITIONER)

SECY SPORT(SECY-SPORTS@NIC.IN)(0)(RESPONDENT)
HSHSO(HSHSO@NIC.IN)(0)(RESPONDENT)

BASKETBALL
FEDERATION(BASKETBALLFEDERATIONINIDA@GMAIL.COM)(0)(RESPONDENT)
KULVINDER(KULVINDER.GIL@YMAIL.COM)(0)(RESPONDENT)

108 |CONT.CAS(C)-380/2025 VIJAY KUMAR AGARWAL VIJAY KUMAR AGARWAL
CM APPL. 15218/2025 V/s MRS. SUJATA SAUNIK

OTHER DETAILS OF ADVOCATES:
VIJAY KUMAR
AGARWAL(VUJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)

109 |CONT.CAS(C)-381/2025 SONBARSI DEVI CHIRAYU JAIN
CM APPL. 15227/2025 V/s ARUN KUMAR JHA AND ANR

OTHER DETAILS OF ADVOCATES:
CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ(BOCWHQ.DELHI@GOV.IN)(0)(RESPONDENT)
DBOCWW/(BOCWHQ.DEL@GMAIL.COM)(0)(RESPONDENT)

ABHAY DIXIT(ADVABHAYDIXIT2020@GMAIL.COM)(0)(RESPONDENT)

RAMESH (STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

110 |CM APPL. 15105/2025 DELHI URBAN SHELTER IMPROVEMENT AJAY VIKRAM SINGH
CM APPL. 15106/2025 BOARD
In FAO-128/2023 V/s M/S GANGA PARSHAD SINGAL AND
BROS & ANR.

OTHER DETAILS OF ADVOCATES:
CINMOY(CINMOYASSOCIATES@GMAIL.COM)()(RESPONDENT)
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111 |FAO-60/2025
CM APPL. 15192/2025
CM APPL. 15193/2025

THYROCARE TECHNOLOGIES LIMITED SAHIL SIDDIQUI
V/s MOHIT & ORS.

OTHER DETAILS OF ADVOCATES:

KHANDELWAL
CHAMBERS(TEAM@KHANDELWALCHAMBERS.COM)(0)(PETITIONER)
R(LAWOFFICES723WW@GMAIL.COM)(0)(RESPONDENT)
AMITESH(AMITESHGOEL@GMAIL.COM)(0)(RESPONDENT)
LABJLC(LABJLC2.DELHI@NIC.IN)(0)(RESPONDENT)

SUPPLEMENTARY CAUSE LIST

NOTE:CM APPL.14981/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-1716/2024 LISTED AT ITEM NO.0OS8
NOTE:CM APPL.14980/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-1828/2024 LISTED AT ITEM NO.51
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COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil .saxena@dhc.nic.1n

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
51 CRL.REV.P.-96/2025 MUKESH KUMAR UPENDER KUMAR
CRL.M.(BAIL) 531/2025 V/s STATE OF NCT DELHI
CRL.M.A. 7525/2025
OTHER DETAILS OF ADVOCATES:
PIYUSH PAHUJA(B109BGSBLOCK@GMAIL.COM)(9599664941)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
52 |W.P.(CRL)-814/2025 VINOD KUMAR ANURAG JAIN

CRL.M.A. 7602/2025 V/s STATE(GOVT. OF NCT OF DELHI)
CRL.M.A. 7603/2025

OTHER DETAILS OF ADVOCATES:

ANURAG JAIN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER)
ANURAG JIAN(ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER)

KAPIL

SUPPLEMENTARY CAUSE LIST

OTHER INFORMATION

P.S.-FIR NO. :(BURARI-154/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT VIHAR-235/2001)

CRL.M.C. 1440/2003 FILED BY VIJAY PAL
(DISPOSED ON : 2003-04-09 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 40/2004 FILED BY VIJAY PAL (DISPOSED

33

ON : 2004-01-12 )

CRL.M.C. 1311/2004 FILED BY NEPAL SINGH
(DISPOSED ON : 2004-05-06 )

CRL.M.C. 3632/2002 FILED BY VINOD (DISPOSED
ON : 2003-01-29 )

BAIL APPLN. 3183/2005 FILED BY VIJAY PAL
(DISPOSED ON : 2006-02-28 )

CRL.M.C. 3620/2003 FILED BY VINOD (DISPOSED
ON : 2003-11-14 )

CRL.M.C. 3136/2003 FILED BY VINOD ALIAS RAJU
(DISPOSED ON : 2003-10-13 )

BAIL APPLN. 3581/2006 FILED BY VIJAY PAL
(DISPOSED ON : 2006-11-27 )

BAIL APPLN. 2827/2006 FILED BY VINOD KUMAR
(DISPOSED ON : 2006-09-04 )

BAIL APPLN. 189/2007 FILED BY VINOD @ RAJU
(DISPOSED ON : 2007-04-03 )

BAIL APPLN. 569/2004 FILED BY VIJAY PAL
(DISPOSED ON : 2004-03-23 )

CRL.A. 561/2008 FILED BY VINOD KUMAR
(DISPOSED ON : 2009-03-16 )

W.P.(CRL) 1476/2009 FILED BY VIJAY PAL
(DISPOSED ON : 2009-11-18 )

CRL.A. 624/2008 FILED BY VIJAY PAL (DISPOSED
ON : 2009-03-16 )

W.P.(CRL) 968/2009 FILED BY VIJAY PAL (DISPOSED
ON : 2009-08-21 )

W.P.(CRL) 1310/2009 FILED BY VIJAY PAL
(DISPOSED ON : 2009-09-24 )

W.P.(CRL) 796/2010 FILED BY VIJAY PAL (DISPOSED
ON : 2010-06-07 )

W.P.(CRL) 442/2009 FILED BY VINOD KUMAR
(DISPOSED ON : 2010-05-21 )

W.P.(CRL) 730/2011 FILED BY VIJAY PAL (DISPOSED
ON : 2011-05-23 )

W.P.(CRL) 983/2010 FILED BY VIJAY PAL (DISPOSED
ON : 2010-07-06 )

W.P.(CRL) 188/2012 FILED BY VINOD KUMAR
(DISPOSED ON : 2012-03-30 )

W.P.(CRL) 1449/2013 FILED BY VINOD KUMAR
(DISPOSED ON : 2013-11-13 )

W.P.(CRL) 590/2013 FILED BY VINOD KUMAR
(DISPOSED ON : 2013-05-10 )

W.P.(CRL) 2098/2013 FILED BY VINOD KUMAR
(DISPOSED ON : 2013-12-20 )

W.P.(CRL) 1279/2014 FILED BY VINOD KUMAR
(DISPOSED ON : 2014-09-10 )

W.P.(CRL) 433/2014 FILED BY VIJAY PAL (DISPOSED
ON : 2014-02-28 )

W.P.(CRL) 263/2014 FILED BY VINOD KUMAR
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NOTE: CRL.-M.A.7990/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.
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(DISPOSED ON : 2014-02-11)

W.P.(CRL) 2263/2014 FILED BY VIJAY PAL
(DISPOSED ON : 2014-11-27 )

W.P.(CRL) 237/2015 FILED BY VINOD (DISPOSED
ON : 2015-03-19 )

W.P.(CRL) 479/2015 FILED BY VIJAY PAL (DISPOSED
ON : 2015-04-29 )

W.P.(CRL) 2021/2015 FILED BY VIJAY PAL
(DISPOSED ON : 2015-09-15 )

W.P.(CRL) 1776/2015 FILED BY VINOD KUMAR
(DISPOSED ON : 2015-08-19 )

W.P.(CRL) 1792/2015 FILED BY VIJAY PAL
(DISPOSED ON : 2015-08-20 )

W.P.(CRL) 2647/2016 FILED BY VINOD KUMAR
(DISPOSED ON : 2016-09-09 )

W.P.(CRL) 481/2017 FILED BY VINOD KUMAR
(DISPOSED ON : 2017-05-09 )

W.P.(CRL) 273/2018 FILED BY VINOD KUMAR
(DISPOSED ON : 2018-02-07 )

W.P.(CRL) 3670/2018 FILED BY VINOD KUMAR
(DISPOSED ON : 2018-12-03 )

W.P.(CRL) 776/2019 FILED BY VINOD KUMAR
(DISPOSED ON : 2019-08-05 )

W.P.(CRL) 625/2019 FILED BY VINOD KUMAR
(DISPOSED ON : 2019-02-27 )

W.P.(CRL) 2474/2019 FILED BY VINOD KUMAR
(DISPOSED ON : 2019-09-16 )

W.P.(CRL) 454/2020 FILED BY VINOD KUMAR
(DISPOSED ON : 2020-03-03 )

W.P.(CRL) 1098/2021 FILED BY VINOD KUMAR
(DISPOSED ON : 2021-07-27 )

W.P.(CRL) 48/2024 FILED BY VINOD KUMAR
(DISPOSED ON : 2024-01-24 )

W.P.(CRL) 206/2025 FILED BY VINOD KUMAR
(DISPOSED ON : 2025-02-11 )

P.S.-FIR NO. :(VASANT VIHAR-235/2001)

-1045/2025 LISTED AT ITEM NO.42



12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 24
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

ITEM

NUMBER (CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
63  CM(M)-484/2025 TRUECOM NETWORKS PRIVATE LIMITED MOHD AKBAR SIDDIQUE SUB TO OFFICE OBJ.
CM APPL. 15184/2025 V/s CHANDRASHEKHARPRASAD
CM APPL. 15185/2025
OTHER DETAILS OF ADVOCATES:
MANISH GAURAV
(MANISH.GAURAV@LEXSPECTRUM.IN)(9958201822)(PETITIONER)
MANISH
GAURAV(MANISH.GAURAV@LEXSPECTRUM.IN)(9958201822)(PETITIONER)
GAGAN(GAGAN12R@GMAIL.COM)(0)(RESPONDENT)
GAGAN(GAGAN12R@GMAIL.COM)(0)(RESPONDENT)
64  |CM(M)-485/2025 AKASH PARMAR VISHAL CHAUHAN SUB TO OFFICE OBJ.
CM APPL. 15197/2025 V/s LIC HOUSING FINANCE LTD. THROUGH
CM APPL. 15198/2025 ITS DIRECTOR SHRI SANJEEV GUPTA & ANR.
OTHER DETAILS OF ADVOCATES:
VISHAL
CHAUHAN(CONTACT@UNIVERSALLEGALARENA.COM)(9212172077)(PETITIONER)
VARSHA
HARDASANI(VARSHA.HARDASANI@LICHOUSING.COM)(0)(RESPONDENT)
ADWIK GROUP (INFO@ADWIKGROUP.COM)(0)(RESPONDENT)
65  |CM(M)-486/2025 VIKAS DHAWAN & ANR. SAMBIT NANDA SUB TO OFFICE OBJ.
CM APPL. 15208/2025 V/s MAGNUM INTERNATIONAL TRADING
COMPANY PVT LTD
OTHER DETAILS OF ADVOCATES:
SAMBIT
NANDA(ADMINISTRATION@SCNCHAMBERS.COM)(9818231376)(PETITIONER)
ALPHA(INFO@ALPHA-CORP.COM)(0)(RESPONDENT)
ALPHA(CRM@ALPHA-CORP.COM)(0)(RESPONDENT)
66  CM(M)-487/2025 MRS. SAROJ MALHOTRA & ANR. PANKAJ VIVEK
CM APPL. 15213/2025 V/s SH. SUBHASH DABAS & ORS.
CM APPL. 15214/2025
OTHER DETAILS OF ADVOCATES:
PANKAJ VIVEK(PANKAJVIVEK@GMAIL.COM)(9811215778)(PETITIONER)
R()(9818829621)(RESPONDENT)
SMSMAYANK(SMSMAYANK@YAHOO.COM)(0)(RESPONDENT)
N C SHARMA (SHARMAADVOCATE@GMAIL.COM)(0)(RESPONDENT)
ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
67  |CM(M)-488/2025 SANTOSH DEVI MOHIT KUMAR SHARMA
CM APPL. 15234/2025 V/s SHUBHAM SHARMA AND ANR
CM APPL. 15235/2025
CM APPL. 15236/2025
OTHER DETAILS OF ADVOCATES:
MOHIT
SHARMA(ADVOCATEQAYAMSAAB@GMAIL.COM)(7291922101)(PETITIONER)
R()(9953801375)(RESPONDENT)
68  |CM(M)-489/2025 ASHISH CHAWLA AMAR KHERA SUB TO OFFICE OBJ.

CM APPL. 15239/2025 V/s SANJAY KUMAR
CM APPL. 15240/2025

OTHER DETAILS OF ADVOCATES:

AMAR KHERA
(LAWMASTER.AMAR®@GMAIL.COM)(9999429955)(PETITIONER)
ADVICE LAW(ADVICELAW2@GMAIL.COM)(0)(RESPONDENT)

35
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69 CM(M)-490/2025 SUNNY GULATI RISHABH GULATI
CM APPL. 15244/2025 V/s PRASHANT TANWAR & ANR.
CM APPL. 15245/2025
CM APPL. 15246/2025

OTHER DETAILS OF ADVOCATES:

RISHABH
GULATI(RISHABH.LAWOFFICE@GMAIL.COM)(9873709995)(PETITIONER)
PRASHANT (PRASHANTTANWAR1992@GMAIL.COM)(0)(RESPONDENT)

70 |CM(M)-491/2025 ARUN KUMAR RAJAT KUMAR RATHEE
CM APPL. 15247/2025 V/s MENKA AND ANR
CM APPL. 15248/2025

OTHER DETAILS OF ADVOCATES:

RAJAT K
RATHEE(ADVRAJATRATTHEE@GMAIL.COM)(9212236099)(PETITIONER)
HLNIMBA(ADV.HLNIMBA®@GMAIL.COM)(0)(RESPONDENT)

71 CM(M)-492/2025 SMT. SHARMILA DEVI NIDHI DALAL
CM APPL. 15253/2025 V/s HUKUM SINGH THROUGH HIS LEGAL
CM APPL. 15254/2025 HEIRS AND ANR

OTHER DETAILS OF ADVOCATES:
N S DALAL(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424)(PETITIONER)

HIGH COURT OF DELHI REGISTRAR (LISTING)
11.03.2025
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12.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pankaj.shukla@dhc.nic.in

:II‘lTl.lEhl:IdBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS AND FRESH APPLICATIONS
49 CS(0S)-159/2025 ISHA FOUNDATION YAJAT GULIA
[.A. 6732/2025  V/s GOOGLE LLC &
I.A. 6733/2025 |ORS.
[.A. 6734/2025
I.A. 6735/2025

%k %k k k ok


https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in

12.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR
MIC ON MUTE MODE TILL THEIR MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmpankajgoel.dhc@gov.in

lalit.684@dhc.nic.in

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

FRESH MATTERS AND FRESH APPLICATIONS
82  0.M.P.(MISC.)(COMM.)- HALDIRAM SNACKS  RITIKA JHURANI

229/2025 PVT LTD
I.A. 6637/2025 V/s NATIONAL
INSURANCE

COMPANY LTD

%k 3k ok ok ok ok k
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12.03.2025

SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:
n.shubhankar@dhc.nic.in

MEETING LINK
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

ITEM
NUMBER

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS AND FRESH APPLICATIONS

33

CS(COMM)-
231/2025

1.A. 6726/2025
1.A. 6727/2025
1.A. 6728/2025
I.A. 6729/2025
I.A. 6730/2025
1.A. 6736/2025

DOMINOS IP HOLDER IMON ROY
LLC & ANR.

V/s M/S DOMINIC

PIZZA & ORS.

* ok kK Kk
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12.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH,
READER TO LD. PRESIDING OFFICER (9220401146)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

NOTE: IPA 11/2019 MAY BE TREATED AS DELETED.

% %k %k %k %k
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12.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER
(9999292525 )

Click TO Join The VC

https://jrdhc.webex.com/join/jrdhc6

NOTE: CS(COMM) 352/2017 MAY BE TREATED AS DELETED.

3k %k %k %k %k ok %k %k

Concluded
BY ORDER
REGISTRAR ORIGINAL
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12.03.2025 SUPPLEMENTARY LIST

ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. PANNA DUTTA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

https://irdhc.webex.com/meet/jrdhcll

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471)
READER TO MS. PANNA DUTTA, REGISTRAR]

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
12 |CM APPL. 15126/2025 NEERAJ ARORA DEEPAK AGARWAL, MANOJ
In RFA-433/2024 V/s JAI PAL & ORS. RAJPOOT

OTHER DETAILS OF ADVOCATES:
DEEPAK KR

AGARWAL(AGARWALANDROY @GMAIL.COM)(9650335116)(PETITIONER)
DJAIN(DJAINS857@GMAIL.COM)(0)(RESPONDENT)

AGARWAL AND ROY(AGARWALANDROY@GMAIL.COM)(0)(RESPONDENT)
DEEPAK KR
AGARWAL(AGARWANANDROY@GMAIL.COM)(9650335116)(PETITIONER)
MANOJ
RAJPOOT(MRAJ12363@GMAIL.COM)(9599387810)(RESPONDENT)

FOR DIRECTION ON OFFICE NOTE

13 LA.APP.-126/2023 UNION OF INDIA SIDDHARTH PANDA
CM APPL. 18561/2023 |V/s MANSOOR SAFDAR NAQVI
& ANR.

OTHER DETAILS OF ADVOCATES:

SIDDHARTH
PANDA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
DHAMUJA &
ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)()(RESPONDENT)


https://jrdhc.webex.com/meet/jrdhc11�

12.03.2025

SUPPLEMENTARY LIST

J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR

BEFORE MS. BHAWANI SHARMA,(DHIJS),JOINT REGISTRAR (JUDICIAL)

HYBRID MODE
AT 11:00 A.M.
https://jrdhc.webex.com/meet/jrdhc5
ITEM |- ASE NUMBER PARTY NAME ADVOCATE NAME
NUMBER
FRESH MATTERS & APPLICATIONS
47  CM APPL. 15128/2025  [RAVI DUTT GUPTA & ANR KRISHAN KUMAR, SACHIN KUMAR,
In MAC.APP.- V/s ORIENTAL INSURANCE CO LTD [KISHORE RAWAT, R K TRIPATHI
304/2018(Disposed off
case)
OTHER DETAILS OF ADVOCATES:
48 CM APPL. 15125/2025  [KALI RAM GOYAL & ORS m&%y;\kaBTmH NELKELIJIF\/IAR .
In MAC.APP.-622/2019 /s MAHESH & ORS AL Retil) GUPTA. SAHIL PACL
OTHER DETAILS OF ADVOCATES:
VINOD MALHOTRA()(9811343762)(PETITIONER)
THE MALHOTRAS()(9811343754)(PETITIONER)
RENU(RENU@RENUGUPTA.CO.IN)(0)(RESPONDENT)
SAHIL PAUL(SAHILPAUL91@GMAIL.COM)(9810239118)(RESPONDENT)
49 CM APPL. 15129/2025  KULJIT SINGH MANMEET SINGH MAINI, ROHIT
In RFA(COMM)- V/s PAWAN GOYAL AND ANR KHURANA, DIWAKAR BHARDWA

5/2024(Disposed off
case)

OTHER DETAILS OF ADVOCATES:

VIKASH

SHARMA(VIKAS.SHARMA18888 @GMAIL.COM)(9555333330) (PETITIONER)
DIWAKAR
BHARDWAJ(DIWAKAR.ADVOCATE1989@GMAIL.COM)(9212657707)(PETITIONER)

CASES LISTED BEFORE REGISTRARS

50

CM APPL. 13695/2025
In W.P.(C)-12687/2023

PARAS GOEL MANOHAR MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

VISTA LAW
PARTNERS(VISHALWPARTNERS@GMAIL.COM)(9711288528) (PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

VISTA LAW
PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)
DIGPAUL , ZOHEB HOSAIN(DIGPAULASSOCIATES@YAHOO.CO.IN,
HOSSAINZOHEB@GMAIL.COM, OFFICEZHOSSAIN@GMAIL.COM)() (RESPONDENT)
DL.HC-ED, UNION OF INDIA(DL.HC-ED@GOV.IN,
UOIDHC@GMAIL.COM)()(RESPONDENT)

VISTA LAW
PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

OTHER
INFORMATION


https://jrdhc.webex.com/meet/jrdhc5�

12.03.2025 SUPPLEMENTARY LIST

R-111, GROUND FLOOR LC-II,
SHRI SUMEET ANAND, JOINT REGISTRAR (JUDICIAL)

AT 11:00 A.M.

https://irdhc.webex.com/meet/jrdhc10

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
14 CRL.M.C.- SHRI ANURUDDH DEEPAK GUPTA
1763/2025 V/s STATE (GOVT. OF NCT OF

CRL.M.A. 7970/2025 DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:
MGA LAW OFFICE(MGALAWOFFICE@GMAIL.COM)(9810927909)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
15 CRL.M.C.- SH. VINAY AGGARWAL & ORS. RAJEEV SAINI
1764/2025 V/s STATE (NCT OF DELHI) & ANR.

CRL.M.A. 7971/2025

OTHER DETAILS OF ADVOCATES:
RAJEEV SAINI(ADVOCATERAJEVSAINI@GMAIL.COM)(9818777533)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
16 CRL.M.C.- ANKIT RAWAT AND ORS KHEM SINGH BHATI
1765/2025 V/s STATE THROUGH SHO PS

CRL.M.A. 7972/2025 |LODI COLONY AND ANR

OTHER DETAILS OF ADVOCATES:
RASHMI BHATI (BHATIRASHMI@GMAIL.COM)(9560572128)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
17 CRL.M.C.- HEMANT PATHAK AND ORS VIPIN KUMAR MISHRA
1766/2025 V/s STATE OF NCT OF DELHI AND

CRL.M.A. 7973/2025 ANR
CRL.M.A. 7974/2025

OTHER DETAILS OF ADVOCATES:
RAMAPATI TIWARI(CHAMBEROFRPTIWARI@GMAIL.COM)(9718488226)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
18 CRL.M.C.- PRATAP SINGH ARUN KUMAR
1767/2025 V/s THE STATE GOVT. OF NCT OF

CRL.M.A. 7975/2025 IDELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
ARUN KUMAR(ADV.ARUNKR@GMAIL.COM)(9868227076)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
19  CRL.M.C.- NAVEEN JUYAL AND ORS. PRADEEP NAWANI
1768/2025 V/s STATE GOVT. OF NCT OF

CRL.M.A. 7976/2025 DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:


https://jrdhc.webex.com/meet/jrdhc10�

20

21

22

23

24

25

26

27

12.03.2025 SUPPLEMENTARY LIST

PRADEEP NAWANI(PRADEEP.NAWANI2002@GMAIL.COM)(9910003298)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
CRL.M.C.- SUNIL AHUJA EKANSH BANSAL
1769/2025 V/s THE STATE (GOVT. OF NCT) &
ANR.

OTHER DETAILS OF ADVOCATES:
EKANSH BANSAL(ADVEKANSHBANSAL@GMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
CRL.M.C.- KHUSHI RAM @ RAJEEV & ORS. SUBHASH CHANDRA LOCHAKIA
1770/2025 V/s THE STATE GOVT. OF NCT OF

CRL.M.A. 7979/2025 DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
SHIREEN ()(9136610044)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C.- KANTA RANI VIKAS KUMAR

1771/2025 V/s STATE (NCT OF DELHI)

CRL.M.A. 7981/2025

OTHER DETAILS OF ADVOCATES:

VIKAS KUMAR (VIKASKUMAR968@GMAIL.COM)(9820988884)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C.- VINKAL PRAKASH MANOJ KUMAR SHARMA

1772/2025 V/s THE STATE OF NCT OF DELHI
CRL.M.A. 7982/2025 |& ANR.

OTHER DETAILS OF ADVOCATES:
MANOJ KUMAR SHARMA(FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER)
MANOJ KUMAR SHARMA(FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C.- SALMAN FAIZ IMAM

1773/2025 V/s STATE OF N.C.T. OF DELHI

CRL.M.A. 7983/2025 AND ANOTHER

OTHER DETAILS OF ADVOCATES:
FAIZ IMAM(FAIZIMAMO1@GMAIL.COM)(9958097116)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
W.P.(CRL)-857/2025 RAVINDER SINGH & ANR. VANSH CHAWLA

CRL.M.A. 7977/2025 V/s THE STATE G.N.C.T.D & ANR.
CRL.M.A. 7978/2025

OTHER DETAILS OF ADVOCATES:
MANOJ LOOMBA (ADVMLOOMBA.DHC@GMAIL.COM)(9811958663)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
W.P.(CRL)-858/2025 ANKIT GUPTA & ANR. ARCHIT MITTAL

CRL.M.A. 7980/2025 |V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHIT MITTAL (ARCHITM510@GMAIL.COM)(8800284951)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
W.P.(CRL)-859/2025 TARUN KHERIA AND ORS AVADH BIHARI KAUSHIK
V/s THE STATE (NCT OF DELHI) &
ANR.



12.03.2025 SUPPLEMENTARY LIST

OTHER DETAILS OF ADVOCATES:

AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455435)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CASES LISTED BEFORE REGISTRARS

28 BAIL APPLN.- SURESH CHAND MALAYA KUMAR CHAND
3539/2022(Disposed V/s STATE THROUGH SHO PS
off case) NAVI KARIM NEW DELHI

OTHER DETAILS OF ADVOCATES:
MALAYA CHAND(MALAYA_CHAND@YAHOO.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
29 CRL.M.C.- RAVINDER KUMAR & ANR. PANKAJ KUMAR
1728/2025 V/s THE STATE GOVT OF NCT OF
DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PANKAJ
KUMAR(ADVOCATEPANKAJKUMAR3@GMAIL.COM)(9311561377)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

%k 3k 3k ok 3k 3k ok %k 3k ok ok ok ok ok ok ok k ok



	2ND_SUPPLEMENTARY LIST_12.03.2025
	ORIGINAL LISTING (1) 12.03.2025
	Registrar  Supply List 12.03.2025 1

